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ta go in. }t is a great injustic done to 
II lakhs of people of Kanpur. 

MR. DEPUTY-SPEAKER; That is 
all. Kindly resume your seat. I have 
understand you. 

SHRI S. M. BANERJEE Kindly 
hear my argument. 

MR. DEPUTY-SPEAKER: No argu-
ment plcase. I have followed it. 

SHRI S. M. BANERJEE: I cannot 
discus< it in the Railway Budget because 
the mischief will have already been done 
<n the 1st of March, 1969. I want the 
House to be adjourned to di,cuss the 
matter. It is a very serious matter. 

MR. DEPUTY-SPEAKER : Please 
resume your scat. I p::r mi lied you to 
raise the issue because I thought it was 
something relevant. If you want to say 
something, you welcome the starting of 
the train and, if there is any inconvenience 
caused or any addition is to be suggested, 
or any change in the time-table is to be 
suggt.'sled, the Railway Minister is always 
prrparcd to listen to you and, ir it is 

~ . he is ready to concede. 

SHRI S. M. BANERJEE: But it will 
start on the 1st of March. Does he 
want the satyagraha to continue 7 Docs 
he want the people of Kanpur to conti-
nue their satyagraha? Let him say 
that he will accommodate the people 
of Kanpur. What is his objection 7 

MR. DEPUTY-SPEAKER; May I 
request the Hon. Minister now to caned 
the stop at Kanpur so that there will 
not be any difficulty? 

THE MINISTER OF RAILWAYS 
(Dr. RAM SUBHAG SINGH); I am 
not prepared to act under any threat 
whatsoever. (Interruption,) 

SHRI S.M. BANERJEE r have 
not heard the Han. Minister. What did 
he say 1 

MR. DEPUTY· SPEAKER Now, 
Shri S. M. Banerj:e may resume his seat. 
Usually he raises something of immedi-
ate tmportance, and. th!o!refore, I had 
allowed him. 

SHRI S. M. BANERJEE: This is of 
immediate importance:. 

MR. DEPUTY-SPEAKER : This 
matter can be settled with the Hon. 
Minister. 

SHRI S. M. BANERJEE : What did 
the Hon. Minister say? 

MR. DEPUTY-SPEAKER: He has 
said that he will not yeild to any 
threats. 

SHRI S.M. BANERJEE: There is 
no threat. We are not giving any threat. 
It is a ~  affecting I I lakhs of 
people. Are they going to have a 
Viceroy's Special ? 

-n "0 mo .~ (tilfT"ifl1"<:) : P..fT 
..-.nrr ~ ~ if'frnT ~ I ~ 
it ~ ~ ~ f;r;rr fc'fiC ~ ~  

~ ~ ~  
SHRI S. M. BANERJEE; My Hon. 

friend has said ~  very bad. He 
is only interested in raISIng his 
salary and nothing else in this House. 
14.12 hrs. 

PERSONAL EXPLANATION BY 
MEMBER 

SHRI VASUDEVAN NAIR (Pcermadc) : 
On a point of personal explanation. On 
the 21st of this month there was some 
eharg: and counter-charge betweeen two 
M,mb:rs, nam,ly Shri Ril Raj Mldhok 
and Shri Ebrahim Sulaiman Slit and 
sam. of us had intervened in the course 
of that and mlde som: remarks against 
Shri Bll Raj M ldhok. I was not here in 
the Hous. at that tim' when Shri Bal 
Raj Mldhok, after going through the 
records, withdraw the ~  that he 
had m,d, against Shri Ebrahim Sulaiman 
Sait. I had made som: remuks against 
Shri Bal Raj Madhok, and am told that 
it will be good if I withdraw tho,", 
remarks. I am prepared to withdraw 
those rema rks. 
14.13 hrs. 

RAILWAY BUDGET--GENERAL 
DISCUSSION - (Con/d.) 

SHRI RANGA (Sri Kakulaml : 
rise to a point of order in regard to the 
10 pOT cent increase that have been made 
by a m,re executive ord". from the 
Railway Board on plssengers' lunagos 
and beddings. This is not the first 
tim, that this has been done. Thrice 
before s"ch enhanc:m.,..ts had been 
mad,. My Hl)n. ~  Shri C. C. D!Sai 


